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Foreign Women Marrieg to Indian
Citizens

{Dr. P. N. Khan:
2391. { Shri Subodh Hansda:
| Shri 8. C. Samanta:

Will the Minister ¢f Home Affairs
be pleased to state:;

(a) whether all th: marriages cof
alien women with Indian citizers are
duly registered;

(b) whether the number of such
marriages ig increasing or decreasing;

(c) what was the tctal number in
1061-62;

(d) whether all of them have ap-
plied for Indian vitizenship; and

(e) if s0, how many of them have
been given the India citizenship?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a) to
(c). The required information is being
collected and will be laid on the Table
of the House in due course,

(d) 411 alien wives of Indian citizens
applied for registration as Indian citi-
zens in 1961-62.

(e) 321.
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Departmental Proceeding Against
Government Servanis

2393, Shri S. N. Chatarvedi: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the number of cases, Minisiry-
wise. in which ofears or staff of var-
ious Ministries and their attaiched and
subordinate offices were precreded
against in court or Jepartmentally as
a result of financial irregularities, ne-
gligence, misappropriation or emnbez-
zlement of public money, ‘thereby
causing less to Government Juring the
period 1960-61; and

(b) in how maay cazes wern the
guilty officers or stad (1) dinmnissed,
(ii) removed from services or (iii)
reduced in rank, Ministry-wise?

The Minister of State in the Ministry
of Home Affairs (3hri Dalar): (a) and
(b). The information is being collected.
A statement will be laid on the Table
of the House after full informaticn is
received.

Titagarh Women's Camps, 24
Parzanas

2394. Shrimati Renu Chakravartty:
Will the Minister of Edmcation be





